3781 Written Answers

of Actual Users etc. according to the
terms of a license when permissible.

(b). Does not arise.

Employees’ Provident Fund Act

*692. Shri P. K. Deo: Will the Minis-
ter of Labour and Employment be
pleased to state:

(a) whether the Central Board of
Trustees of the Employees Provident
Fund approached the Ceniral Govern-
ment to extend the Act to all indus-
tries;

(b) at present which are the indus-

tries that do not come under this Act;
and

(c) what are Government's reac-
tions to the recommendation of the
Central Board of Trustees of the Em-
ployees’ Provident Fund?

The Depu'y Minister of Labour (Shri
Abid Ali): (a) No; the Board recom-
mended that as many industries as
possible should be brought under the
Act.

(b) At present 47 industries are
covered under the Act Of these 39 are
mentioned in the annual report. The
remaining 8 are:

1. Mica Factories;

2. Mica Mines;

3. Plywood factories;

4. Automobile repairing and ser-
vicing industry;

5. Cane farms owned by sugar
factories;

6. Rice milling;

7. Flour milling; and

8. Dal milling.

(c) More industries are coveied from
time to time.

Small Seale Industries

*693. Shri Damani: Will the Minis-
ter of Commerce and Indusiry be
pleased to state:

(a) whether Government have taken
any dec'sion to reorganise various
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Government departments relating to
small scale industries; and
(b) if so, the details thereof?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
Estimates Committee had made cer-
tain recommendations in this regard.
They are under consideration of the
Government.
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D.Ps in Hastinapur

04 Shri Ajit Singh Sarhadi:
Shri Prakash Vir Shastri:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
355 on the 12th August, 1960 and
state:

(a) whether any further undertak-
ings have been taken up at Hastina-
pur for the employment of displaced
persons; and





